FILING REPORT ASON :20/08/2020

ORISSA HIGH COURT

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 ARBP/0000022/2020 M/S EPSILON CARBON PRIVATE LTD. BISHNU PRASAD PRADHAN /1
VS VS 0
M/S MAHABIR COKE INDUSTRIES (P.) LTD. I
2 BLAPL/0005712/2020 SUMAN RAGULU SOMANATH SATAPATHY GUNUPUR /138 /2018
Vs VS 0
STATE OF ODISHA I
3 BLAPL/0005713/2020 SANKU RAY BIJAYA KUMAR BEHERA-1 BARIPADA TOWN /418 /2019
VS VS 0
STATE OF ODISHA I
4 BLAPL/0005714/2020 JANAK @ PINTU BEHERA H.N.MOHAPATRA NANDAPUR /51 /2020
VS VS 0
STATE OF ODISHA I
5 BLAPL/0005715/2020 BHRAMAR @ BHARAMARABAR PRADHAN  SAMIR KUMAR MISHRA BANKI /39 /2020
VS VS 0
STATE OF ODISHA I
6 BLAPL/0005716/2020 KUMAR PRADHAN SAMIR KUMAR MISHRA BANKI /39 /2020
Vs VS 0
STATE OF ODISHA I
7 BLAPL/0005717/2020 PRAKASH KUMAR MOHANTY UDIT RANJAN JENA ATHGARH /175 /2020
VS VS 0
STATE OF ODISHA I
8 BLAPL/0005718/2020 BASANTA KUMAR DASH B.B.ROUTRAY COLLIERY /234 /2020
VS VS 0
STATE OF ODISHA I
9 BLAPL/0005719/2020 BISIKESAN BAGHA DHIRENDRA KUMAR MOHAPATRA /10
Vs VS 0
STATE OF ODISHA I
10 BLAPL/0005720/2020 DIPA @ SUPRIYA SWAIN DEVASHIS PANDA TALCHER TOWN /374 /2019
VS VS 0
STATE OF ODISHA I
11 BLAPL/0005721/2020 RANJT KUMAR PALATA PARTHA SARATHI DAS KABISURYANAGAR (KODALA) /7 /2020

VS
STATE OF ODISHA

VS
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12 BLAPL/0005722/2020 RAJU MAHANAND JAGABANDHU SAHU DEOGAON /19 /2020
VS VS 0
STATE OF ODISHA I
13 BLAPL/0005723/2020 SANJEET SANDHA PRAKASH KUMAR DALAI RAIRAKHOL /260 /2019
VS VS 0
STATE OF ODISHA I
14 BLAPL/0005724/2020 JAGANNATH MAJHI TUKUNA KUMAR MISHRA JEY PORE SADAR /7 /2020
VS VS 0
STATE OF ODISHA I
15 BLAPL/0005725/2020 SIMPY CHETTY @ NAIK TUKUNA KUMAR MISHRA KASHIPUR /37 /2018
VS VS 0
STATE OF ODISHA I
16 BLAPL/0005726/2020 TAPU @ MANORANJAN RANA BIKRAM KESHARI BAL NIKIRALI /97 /2020
VS VS 0
STATE OF ODISHA I
17 BLAPL/0005727/2020 ILLU @ DIPTI RANJAN BARIK SIDHARTHA DAS TANGI /43 /2020
VS VS 0
STATE OF ODISHA I
18 BLAPL/0005728/2020 BASANTA MIRDHA ARUN KUMAR BUDHIA BOUDH /114 /2020
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0005729/2020 SADHU CHARANA MOHAPATRA SANJT KUMAR SAHOO BALLIGUDA /139 /2020
VS VS 0
STATE OF ODISHA I
20 BLAPL/0005730/2020 SIBARAM SWAIN @ BUDU BIBHUDANANDA MAHAPATRA BADAGADA /208 /2020
Vs VS 0
STATE OF ODISHA I
21 CMAPL/0000221/2020 PABITRA DIGAL ADV /1
VS VS 0
STATE OF ODISHA I
22 CMP/0000462/2020 LOPAMUDRA DAS U.CMISHRA /1
VS VS 0
TRIBIKRAM GHOSH I
23 CMP/0000463/2020 PITAMBAR SWAIN P.K.SAHOO /1
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VS
NIMAIN CHARAN SWAIN

VS

0
1"

24 CMP/0000464/2020 HARAPRIYA APARTMENT OWNERS WEL FARB/SODHEEPYPAL /1
VS VS 0
PRASANTA BEHERA I
25 CONTC/0003411/2020 DINABANDHU SAHOO ADV /1
VS VS 0
CHITHRA ARUMUGAM I
26 CONTC/0003412/2020 GAYADHAR DAS RAJENDRA KRUSHNA BOSE /1
VS VS 0
PRAVEENA KALA I
27 CONTC/0003413/2020 BIRANCHI NARAYAN MOHAPATRA ADV /1
VS VS 0
RAVIKESH KUMAR RAJU I
28 CONTC/0003414/2020 JAGABANDHU MAJHI ADV /1
VS VS 0
SAMARTY BURMA Il
29 CONTC/0003415/2020 RABI NARAYAN ACHARYA ADV /1
VS VS 0
DR.SANTOSH KUMAR MISHRA I
30 CONTC/0003416/2020 PRAFULLA KUMAR DASH ADV /1
Vs VS 0
SASWAT MISHRA I
31 CRLA/0000451/2020 SATYAJT LENKA @ GUDU AMULYA RATNA PANDA KHANDAGIRI P.S. /373 /2020
VS VS 0
STATE OF ODISHA I
32 CRLMA/0000120/2020 STATE OF ODISHA ADV /10
VS VS 0
R.ADI ACHARIYALU I
33 CRLMC/0001280/2020 THE DIVISIONAL MANAGER, M/SNATIONAL PRASRMNGECIMARMAHALI /10
VS VS 0
JAGDISH MAHANTA I
34 CRL M P/0000899/2020 SABITA DAS DHARMENDRA SETHY /10
Vs VS 0
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STATE OF ORISSA I
35 CRLMP/0000900/2020 ASHISKUMAR MISHRA 110
VS VS 0
THE STATE OF ORISSA I
36 CRLMP/0000901/2020 BAPI @ DBASISH BHOI SATYABRATA MOHANTY /10
Vs VS 0
STATE OF ODISHA I
37 CRLREV/0000353/2020  JALENDRA SAHOO Abhishek Dash /10
VS VS 0
STATE OF ODISHA I
33 CRLREV/0000354/2020  JAYANTA KUMAR JENA Abhishek Dash 110
VS VS 0
STATE OF ODISHA I
39 CRLREV/0000355/2020  HEMANTA KHATUA Abhishek Dash /10
VS VS 0
STATE OF ODISHA I
40 FA0/0000641/2020 MANAGING COMMITTEE OF BANCHHANIDI GRELISAIGH SCHOOL /1
Vs VS 0
STATE OF ODISHA I
a1 FAO/0000642/2020 SOUDAMINI KAR B.SINGH /1
VS VS 0
STATE OF ODISHA I
42 FA0/0000643/2020 LEGAL MANAGER, M/S NEW INDIA ASSURANGIPCONTPANY LTD. /1
VS VS 0
KEDARNATH PRADHAN I
43 MACA/0000599/2020 THE DIVISIONAL MANGER, M/SNATIONAL |NSRARSMNTRCQIMAR MAHALI /1
Vs VS 0
JAGDISH MAHANTA I
44 RSA/0000176/2020 GRAMADEVATI THAKURANI@ GRAMA DEVASICERH SRl BRNJAN HASHV AHAMAY EE BIJE KUTHARY MANDIR STREET,
VS VS 0
STATE OF ODISHA I
45 WP(C)/0020522/2020 JALADHAR MOHANTA SHARMISTHA SAMAL /1

VS
STATE OF ODISHA

VS
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46 WP(C)/0020523/2020 KAMAL KANTA BARIK SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
47 WP(C)/0020524/2020 DIPAK KUMAR SAHOO SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
48 WP(C)/0020525/2020 DEBARAJPRADHAN SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
49 WP(C)/0020526/2020 MAHESWAR SAMAL SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
50 WP(C)/0020527/2020 PRASANNA KUMAR MISHRA SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
51 WP(C)/0020528/2020 JUDHISTIRA SAHU SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
52 WP(C)/0020529/2020 SRIKANTA SAHOO SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA Il
53 WP(C)/0020530/2020 ASHOK KUMAR TRIPATHY SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
54 WP(C)/0020531/2020 NIRMAL CHANDRA PRADHAN SHARMISTHA SAMAL /1
Vs VS 0
STATE OF ODISHA I
55 WP(C)/0020532/2020 MANJUBALA SATPATHY SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
56 WP(C)/0020533/2020 SURESH CHANDRA DAS SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
57 WP(C)/0020534/2020 PRASANNA KUMAR SAHOO SHARMISTHA SAMAL /1
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VS VS 0
STATE OF ODISHA I
58 WP(C)/0020535/2020 PRASANNA KUMAR PRADHAN SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
59 WP(C)/0020536/2020 AKSHAYA KUMAR SAHU SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
60 WP(C)/0020537/2020 KISHORE GOCHHAYAT SHARMISTHA SAMAL /1
Vs VS 0
STATE OF ODISHA I
61 WP(C)/0020538/2020 DIPAK KUMAR SAHOO SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
62 WP(C)/0020539/2020 BIRANCHI NARAYAN BEHERA SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
63 WP(C)/0020540/2020 PRAHALLAD SAHOO SHARMISTHA SAMAL /1
VS Vs 0
STATE OF ODISHA I
64 WP(C)/0020541/2020 DEBARAJPRADHAN SHARMISTHA SAMAL /1
Vs VS 0
STATE OF ODISHA I
65 WP(C)/0020542/2020 BISHNU CHARAN SAHOO SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
66 WP(C)/0020543/2020 MAHESWAR SAMAL SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
67 WP(C)/0020544/2020 BABAJ CHARAN MAHALIK L.K.MOHANTY /1
Vs VS 0
STATE OF ORISSA I
68 WP(C)/0020545/2020 ROHITA KUMAR DEHURY SHARMISTHA SAMAL /1

VS

VS
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STATE OF ODISHA I
69 WP(C)/0020546/2020 NARASINGH HIAL SACHIDANANDA DASH /1
VS VS 0
STATE OF ODISHA I
70 WP(C)/0020547/2020 JUDHISTIRA SAHOO SHARMISTHA SAMAL /1
Vs VS 0
STATE OF ODISHA I
71 WP(C)/0020548/2020 DIPTI MISHRA ABHUYAN /1
VS VS 0
STATE OF ORISSA I
72 WP(C)/0020549/2020 PRASANNA KUMAR MISHRA SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
73 WP(C)/0020550/2020 SRIKANTA SAHOO SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
74 WP(C)/0020551/2020 MANJUBALA SATPATHY SHARMISTHA SAMAL /1
Vs VS 0
STATE OF ODISHA I
75 WP(C)/0020552/2020 KESHAB CHANDRA PRADHAN K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
76 WP(C)/0020553/2020 SANGYA GHADEI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
77 WP(C)/0020554/2020 PRASANNA KUMAR PRADHAN SHARMISTHA SAMAL /1
Vs VS 0
STATE OF ODISHA I
78 WP(C)/0020555/2020 SATYANARAYAN BHOL K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
79 WP(C)/0020556/2020 KISHORE GOCHHAYAT SHARMISTHA SAMAL /1

VS
STATE OF ODISHA

VS
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80 WP(C)/0020557/2020 ASHOK KUMAR TRIPATHY SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
81 WP(C)/0020558/2020 NIRMAL CHANDRA PRADHAN SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
82 WP(C)/0020559/2020 AKSHAYA KUMAR SAHU SHARMISTHA SAMAL /1
VS VS 0
STATE OF ODISHA I
83 WP(C)/0020560/2020 RAMA NARAYANA MOHANTY RUDRA NARAYAN PARIJA /1
VS VS 0
STATE OF ODISHA I
84 WP(C)/0020561/2020 BHAGABAN BEHERA K.K.BHUYAN /1
VS VS 0
STATE OF ODISHA I
85 WP(C)/0020562/2020 SURESH KUMAR SAHOO RAMDAS ACHARY /1
VS VS 0
STATE OF ODISHA I
86 WP(C)/0020563/2020 RAM CHANDRA MEHER AMITABH PRADHAN /1
VS VS 0
COMMISSIONER-CUM-SECRETARY TO GOVT. Il
87 WP(C)/0020564/2020 SWARNAKANTI SAHOO AMITABH PRADHAN /1
VS VS 0
COMMISSIONER-CUM-SECRETARY TO GOVT. OF ODISHA I
88 WP(C)/0020565/2020 HEMANTA KETKI BIJAYA KUMAR BEHERA 1 /1
Vs VS 0
STATE OF ODISHA I
89 WP(C)/0020566/2020 MILAP TANDI BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
% WP(C)/0020567/2020 SANSARA JAGAT @ MAHANAND BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
o1 WP(C)/0020568/2020 BIDYADHAR NAYAK SUSANTA KUMAR BARAL /1
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VS VS 0
STATE OF ODISHA I
92 WP(C)/0020569/2020 RINA PRADHAN BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
93 WP(C)/0020570/2020 NIRAKAR MAHANAND BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
<Y1 WP(C)/0020571/2020 NARAYAN HANS BIJAYA KUMAR BEHERA 1 /1
Vs VS 0
STATE OF ODISHA I
95 WP(C)/0020572/2020 KHIRAMATI MAHANAND BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
9 WP(C)/0020573/2020 BHARATIYA BIKASH PARISHAD G.P.JENA /1
VS VS 0
PRINCIPAL SECRETARY TO GOVT. MINISTRY OF HOME AFFAIRS I
97 WP(C)/0020574/2020 BHARA PRADHAN BIJAYA KUMAR BEHERA 1 /1
VS Vs 0
STATE OF ODISHA I
98 WP(C)/0020575/2020 CHAITRAM JAGAT BIJAYA KUMAR BEHERA 1 /1
Vs VS 0
STATE OF ODISHA I
%9 WP(C)/0020576/2020 MALATI PATEL BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
100 WP(C)/0020577/2020 BHANUMATI JENA B.SRAYAGURU /1
VS VS 0
STATE OF ODISHA I
101 WP(C)/0020578/2020 UDDHABA MAHANANDA B.N.PARIDA /1
Vs VS 0
STATE OF ODISHA I
102 WP(C)/0020579/2020 SANATAN ADBANG BIJAYA KUMAR BEHERA 1 /1

VS

VS
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STATE OF ODISHA I
103 WP(C)/0020580/2020 PARAMA BHOI BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
104 WP(C)/0020581/2020 GOPAL @ KRUPASINDHU NIAL BIJAYA KUMAR BEHERA 1 /1
Vs VS 0
STATE OF ODISHA I
105 WP(C)/0020582/2020 SAILABALA MISHRA MIRRA GHOSE /1
VS VS 0
COMMISSIONER-CUM-SECRETARY I
106 WP(C)/0020583/2020 RAMA KRISHNA GOND MIRRA GHOSE /1
VS VS 0
STATE OF ODISHA I
107 WP(C)/0020584/2020 BASANTI PATEL BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
108 WP(C)/0020585/2020 HEMANTA JAGAT BIJAYA KUMAR BEHERA 1 /1
Vs VS 0
STATE OF ODISHA I
109 WP(C)/0020586/2020 RAJA BHUE BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
110 WP(C)/0020587/2020 NIRANJAN PRADHAN ALOK KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
111 WP(C)/0020588/2020 DALA JAGAT@AENLA ADBANG BIJAYA KUMAR BEHERA 1 /1
Vs VS 0
STATE OF ODISHA I
112 WP(C)/0020589/2020 NIRANJAN PRADHAN ALOK KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
113 WP(C)/0020590/2020 MASATRAM ROUT BIJAYA KUMAR BEHERA 1 /1

VS
STATE OF ODISHA

VS
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114 WP(C)/0020591/2020 SATYA NARAYAN BEHERA ALOK KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
115 WP(C)/0020592/2020 ARAKHITA BHATRA@HARIJAN BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
116 WP(C)/0020593/2020 BINOD KUMAR PRADHAN ALOK KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
117 WP(C)/0020594/2020 PADMALOCHAN JAGAT BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
118 WP(C)/0020595/2020 SAROJSINGH ALOK KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
119 WP(C)/0020596/2020 PRAVATA CHANDRA PATRA SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA I
120 WP(C)/0020597/2020 BHAGIRATHI PRADHAN SIDHARTHA SWAIN /1
VS VS 0
STATE OF ODISHA Il
121 WP(C)/0020598/2020 NAKULA JAGAT BIJAYA KUMAR BEHERA 1 /1
VS VS 0
STATE OF ODISHA I
122 WP(C)/0020599/2020 RAMAKANTA SINGH BIBHUDA NANDA MOHAPATRA /1
Vs VS 0
STATE OF ODISHA I
123 WP(C)/0020600/2020 AJT KUMAR SAHOO K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
124 WP(C)/0020601/2020 SANTOSH KUMAR SETHY K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
125 WP(C)/0020602/2020 CHITTARANJAN BEHERA K.K.SWIAN /1
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VS VS 0
STATE OF ODISHA I
126 WP(C)/0020603/2020 ARUN KUMAR NAIK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
127 WP(C)/0020604/2020 MNOJKUMAR SAHU K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
128 WP(C)/0020605/2020 BIDESINI PARIDA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
129 WP(C)/0020606/2020 MANJUBALA SAHU K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
130 WP(C)/0020607/2020 RABATI MANJARI SAHU K.K.SWAIN /1
VS VS 0
STATE OF ODISHA Il
131 WP(C)/0020608/2020 KSHIROD KUMAR MOHANTA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
132 WP(C)/0020609/2020 JULI BISWAL K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
133 WP(C)/0020610/2020 PRATAP CHANDRA MOHANTA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
134 WP(C)/0020611/2020 PADMALOCHAN BEHERA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
135 WP(C)/0020612/2020 SATYANARAYAN MAJHI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
136 WP(C)/0020613/2020 INDUMATI PRADHAN K.K.SWAIN /1
Vs VS 0
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STATE OF ODISHA

I

137 WP(C)/0020614/2020 PABITRA MOHAN PENTHOI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
138 WP(C)/0020615/2020 DHIRENDRA BEHERA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
139 WP(C)/0020616/2020 RAMA CHANDRA MOHANTA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
140 WP(C)/0020617/2020 MANOJKUMAR GUPTA SANGRAMJEET SENAPATI /1
VS VS 0
COLLECTOR, NABARANGPUR Il
141 WP(C)/0020618/2020 RASMI ROUL K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
142 WP(C)/0020619/2020 MINAKETAN SAHU K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
143 WP(C)/0020620/2020 SUKADEV NAYAK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
144 WP(C)/0020621/2020 SATYAPIRA BHOI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
145 WP(C)/0020622/2020 SANJAY KUMAR SWAIN JAMINI KANTA DAS /1
VS VS 0
STATE OF ODISHA I
146 WP(C)/0020623/2020 SUDARSAN SAHOO K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
147 WP(C)/0020624/2020 PRANEETA PRADHAN K.K.SWAIN /1
VS VS 0

STATE OF ODISHA
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148 WP(C)/0020625/2020 PRAMITEE PRADHAN K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
149 WP(C)/0020626/2020 RANJAN KUMAR SAMAL K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
150 WP(C)/0020627/2020 RANJAN KUMAR PRADHAN K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
151 WP(C)/0020628/2020 MADAN MOHAN PRADHAN K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
152 WP(C)/0020629/2020 RATAN KUMAR SAHOO B.STRIPATHY..1 /1
VS VS 0
STATE OF ODISHA I
153 WP(C)/0020630/2020 SUBRAT KUMAR PRADHAN K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
154 WP(C)/0020631/2020 SMITA PATTNAIK B.STRIPATHY..1 /1
VS VS 0
STATE OF ODISHA Il
155 WP(C)/0020632/2020 MINATI PATTANAIK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
156 WP(C)/0020633/2020 SANTOSH KUMAR MOHANTY B.STRIPATHY..1 /1
Vs VS 0
STATE OF ODISHA I
157 WP(C)/0020634/2020 BIGYAN KUMAR PRADHAN K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
158 WP(C)/0020635/2020 JAYANTI BEHERA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
159 WP(C)/0020636/2020 PABANESWAR TANDI B.STRIPATHY..1 /1
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VS VS 0
STATE OF ODISHA I
160 WP(C)/0020637/2020 HEMANTA KUMAR SWAIN B.STRIPATHY..1 /1
VS VS 0
STATE OF ODISHA I
161 WP(C)/0020638/2020 PARAMANANDA BAL AJT KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
162 WP(C)/0020639/2020 M/SBHARATI TELEMEDIA LTD. KAJAL SAHOO /1
VS VS 0
STATE OF ODISHA I
163 WP(C)/0020640/2020 TAPAN KUMAR SAHOO KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
164 WP(C)/0020641/2020 SURAJMANDAL CHITTARANJAN PATTNAIK /1
VS VS 0
UNION OF INDIA Il
165 WP(C)/0020642/2020 KABITA MAHAPATRA JAGABANDHU SAHU /1
VS VS 0
STATE OF ODISHA I
166 WP(C)/0020643/2020 GAJENDRA BEHERA NIRANJAN PANDA /1
Vs VS 0
STATE OF ODISHA I
167 WP(C)/0020644/2020 RAJB LOCHAN PARIDA SUKANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
168 WP(C)/0020645/2020 HARISH CHANDRA PATRA JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
169 WP(C)/0020646/2020 URMILA ROUT JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
170 WP(C)/0020647/2020 UTSABA DAS ABHAYA KUMAR SHARMA /1
Vs VS 0
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ODISHA GRAMYA BANK Il
171 WP(C)/0020648/2020 BHAGABAT BEHERA MANAS CHAND /1
VS VS 0
STATE OF ODISHA I
172 WP(C)/0020649/2020 DIBAKAR BEHERA ADITYA PARIDA /1
VS VS 0
STATE OF ODISHA I
173 WP(C)/0020650/2020 PHAKIR MOHAN MISRA ADITYA PARIDA /1
VS VS 0
STATE OF ODISHA I
174 WP(C)/0020651/2020 RUPESH AGRAWAL PURUSOTTAM CHULI /1
VS VS 0
STATE OF ODISHA Il
175 WP(C)/0020652/2020 DUSASHAN BEHERA PK.RATH..1 /1
VS VS 0
STATE OF ODISHA I
176 WP(C)/0020653/2020 TULASI DAS BIPIN KUMAR CHOUDHURY /1
Vs VS 0
STATE OF ODISHA I
177 WP(C)/0020654/2020 SK.IMMAMUDDIN BIPIN KUMAR CHOUDHURY /1
VS VS 0
STATE OF ODISHA I
178 WP(C)/0020655/2020 MANARANJAN CHOUDHURY ASHOK KUMAR APAT /1
VS VS 0
STATE OF ODISHA I
179 WP(C)/0020656/2020 HARJEET SINGH AJT KUMAR ROUT /1
VS VS 0
THE COLLECTOR CUM DISTRICT MAGISTRATE KEONJHAR I
180 WP(C)/0020657/2020 PADMALAYA SAHU JAYDEEP PAL /1
VS VS 0
STATE OF ODISHA I
181 WP(C)/0020658/2020 CHHATRAPATI MAJHI SK.JOSHI /1
VS VS 0

STATE OF ODISHA
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
182 WP(C)/0020659/2020 AJAYA KUMAR LENKA PURUSOTTAM CHULI /1
VS VS 0
STATE OF ODISHA I
183 WP(C)/0020660/2020 SUJAY KUMAR JENA BIBHUTI BHUSAN SWAIN /1
VS VS 0
WATER RESOURCES I
184 ABLAPL/0009831/2020  NAROTTAM PANDA JEETENDRA SAHU BONAI /103 /2019
VS VS 0
STATE OF ODISHA I
185 ABLAPL/0009832/2020  GANGADHAR PARIDA JAYADEBA BEHERE BANAPUR P.S. /214 /2020
VS VS 0
STATE OF ODISHA I
186 ABLAPL/0009833/2020  PRAKASH KUMAR BEHURIA MD.G.MADANI /10
VS VS 0
STATE OF ODISHA I
187 ABLAPL/0009834/2020  RASANANDA BEHURIA MD.G.MADANI /10
VS VS 0
STATE OF ODISHA I
188 ABLAPL/0009835/2020  DEBASISH NAYAK RAMAKANTA PRADHAN PURI SADAR /197 /2020
VS VS 0
STATE OF ODISHA Il
189 ABLAPL/0009836/2020 ~ RAMAKRUSHNA KHATUA ARUN KUMAR BUDHIA KANTAMAL /88 /2020
VS VS 0
STATE OF ODISHA I
190 ABLAPL/0009837/2020  GOLEKHA NAYAK RAMAKANTA PRADHAN PURI SADAR /197 /2020
Vs VS 0
STATE OF ODISHA I
101 ABLAPL/0009838/2020  PRASANTA KUMAR MOHAPATRA @ BABULI JAYADEBA BEHERA BHANDARIPOKHARI /139 /2020
VS VS 0
STATE OF ODISHA I
192 ABLAPL/0009839/2020  KELU NAYAK RAMAKANTA PRADHAN PURI SADAR /197 /2020
VS VS 0
STATE OF ODISHA I
193 ABLAPL/0009840/2020  SUMANTA MAHARANA @ SUMANTA KUMARMRYARANAAGBABED! SAHADEV KHUNTA /217 /2020
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VS VS 0
STATE OF ODISHA I

194 ABLAPL/0009841/2020  BENUDHARNAYAK @ NAIK B.K.NAYAK-3 NUAGAON /69 /2020
VS VS 0
STATE OF ODISHA I

195 ABLAPL/0009842/2020  BIBHURANJAN PATRA BIBHUTI BHUSAN MISHRA KANAS /45 /2020
VS VS 0
STATE OF ODISHA I

196 ABLAPL/0009843/2020  NARAYANA BARAL SAMIR KUMAR MISHRA DHAULI PS /90 /2020
Vs VS 0
STATE OF ODISHA I

197 ABLAPL/0009844/2020  PRADYUMNA DAS BIJAYA KUMAR RAGADA DHAMA /155 /2020
VS VS 0
STATE OF ODISHA I

198 ABLAPL/0009845/2020  BHASKAR@BATUA PRADHAN BIJAYA KUMAR RAGADA DELANGA /65 /2020
VS VS 0
STATE OF ODISHA I

199 ABLAPL/0009846/2020  ACHYUTANANDA PRUSTY @ ACHYUTA  SURYAKANTA DWIBEDI BADSAHI /31 /2020
VS Vs 0
STATE OF ODISHA I

200 ABLAPL/0009847/2020  SANKAR PRADHAN@NAYAK PRASANTA KUMAR NANDA CHANDRASEKHARPUR /279 /2020
Vs VS 0
STATE OF ODISHA I

201 ABLAPL/0009848/2020  BIJU REDDY @ LOPINTI BIJAYA CHANDAN SAMANTARAY NUAGAM (DIGAPAHANDI) /169 /2020
VS VS 0
STATE OF ODISHA I

202 ABLAPL/0009849/2020  GANESH SINGH @ SASHIKANTA SINGH SANTOSH KUMAR DWIVEDY 110
VS VS 0
STATE OF ODISHA I

203 ABLAPL/0009850/2020  SAMIR SETHI JUGALA KISHORE PANDA PARJANG /206 /2020
Vs VS 0
STATE OF ODISHA I

204 ABLAPL/0009851/2020  MAMATA BARIK DURGA PRASAD PATTNAIK NILGIRI /284 /2020

VS

VS
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STATE OF ODISHA I
205 ABLAPL/0009852/2020  DIBYAJYOTI SAHU GYANALOKA MOHANTY KARANJIA /148 /2020
VS VS 0
STATE OF ODISHA I
206 ABLAPL/0009853/2020  PURNA CH. SETHI PRATIK DASH BHADRAK RURAL /464 /2020
Vs VS 0
STATE OF ODISHA I
207 ABLAPL/0009854/2020  SANTOSHI BEHERA SATYA NARAYAN MISHRA-4 TIHIDI /273 /2020
VS VS 0
STATE OF ODISHA I
208 ABLAPL/0009855/2020  SUBASH GOLORI MANORANJAN MISHRA 110
VS VS 0
STATE OF ODISHA I
209 ABLAPL/0009856/2020  MITARANI SAHOO PRAKASH K. MISHRA KHAMAR /144 /2020
VS VS 0
STATE OF ODISHA I
210 ABLAPL/0009857/2020  ARNAPURNA MISHRA SATYA NARAYAN MISHRA-4 AIRPORT /136 /2020
Vs VS 0
STATE OF ODISHA I
211 ABLAPL/0009858/2020  SANTOSH KUMAR JENA @ PIRU JENA SP.DASH DELANGA /102 /2017
VS VS 0
STATE OF ODISHA I
212 ABLAPL/0009859/2020  SUNARAM MURMU BIRAJA PRASANNA SATAPATHY KULIANA /102 /2020
VS VS 0
STATE OF ODISHA I
213 ABLAPL/0009860/2020  PAGAN HEMBRAM BIRAJA PRASANNA SATAPATHY KULIANA /83 /2020
Vs VS 0
STATE OF ODISHA I
214 ABLAPL/0009861/2020  HADIBANDHU SAHOO ARUN KUMAR DAS-1 NIHALPRASAD /58 /2019
VS VS 0
STATE OF ODISHA I
215 ABLAPL/0009862/2020  SUKANTA CHANDRA MISHRA PRAVAT KUMAR MOHANTY MAHILA P.S. BUXIBAZAR /65 /2020

VS
STATE OF ODISHA

VS
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216 ABLAPL/0009863/2020  ANADI KHATUA BISWARANJAN DALAI /10
VS VS 0
STATE OF ODISHA I
217 ABLAPL/0009864/2020  LINGARAJPRADHAN @ LINGA SURYA NARAYAN MISHRA SATYABADI /277 /2020
VS VS 0
STATE OF ODISHA I
218 ABLAPL/0009865/2020  ARUN KUMARMOHANTY DILLIPRAY BASUDEVPUR /212 /2020
VS VS 0
STATE OF ODISHA I
219 ABLAPL/0009866/2020  ANITA BISWAL SURYA NARAYAN MISHRA SATYABADI /250 /2020
VS VS 0
STATE OF ODISHA I
220 ABLAPL/0009867/2020  AJI DEI @ AJl NAYAK B.B.ROUTRAY KHANDAPARA /203 /2020
VS VS 0
STATE OF ODISHA I
221 ABLAPL/0009868/2020  JITU NAYAK B.B.ROUTRAY KHANDAPARA /203 /2020
VS VS 0
STATE OF ODISHA I
222 ABLAPL/0009869/2020  MURALIDHAR PARIDA PARTHA SARATHI DAS POLASARA PS /158 /2020
VS VS 0
STATE OF ODISHA Il
223 ABLAPL/0009870/2020 ~ DHANESWAR SAHOO@SANKAR BIKRAM KESHARI BAL NISCHINTAKOILI /108 /2020
VS VS 0
STATE OF ODISHA I
224 ABLAPL/0009871/2020  BANTI BHOL @ BATAKRUSHNA BHOL PARTHA SARATHI DAS JANKIA P.S. /168 /2020
Vs VS 0
STATE OF ODISHA I
225 ABLAPL/0009872/2020  RATHA NAYAK UDIT RANJAN JENA NILGIRI /276 /2020
VS VS 0
STATE OF ODISHA I
226 ABLAPL/0009873/2020  MOJAHAR MOHAMMAD @ MOHAMMAD MOJSMRBEET PATTANAYAK GOP /219 /2020
VS VS 0
STATE OF ODISHA I
227 ABLAPL/0009874/2020  NURSINGHA SENAPATI L.N.RAYATSINGH BALIANTA P.S. /229 /2020
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VS VS 0
STATE OF ODISHA I
228 ABLAPL/0009875/2020  SARAT CHANDRA MOHANTA RAJENDRA NARAYAN ROUT RASGOBINDPUR /88 /2020
VS VS 0
STATE OF ODISHA Il
229 ABLAPL/0009876/2020  BASUDEV SAHOO K.P.MOHANTY MAHANGA /142 /2020
VS VS 0
STATE OF ODISHA Il
230 ABLAPL/0009877/2020  MIR KOUSAR SUBRAT KUMAR DAS SORO /206 /2020
& VS 0
STATE OF ODISHA I
231 ABLAPL/0009878/2020  BISHNUPRIYA SWAIN PRASANTA KUMAR NANDA CHANDRASEKHARPUR /281 /2020
VS VS 0
STATE OF ODISHA I
232 ABLAPL/0009879/2020  SUJAY CHAND @ BABU RAJIB LOCHAN PATTNAIK KAMARDA /89 /2020
VS VS 0
STATE OF ODISHA Il
233 ABLAPL/0009880/2020  RAMKRISHNA BISWAL AMIT KUMAR NATH PARJANG /147 /2019

VS
STATE OF ODISHA

VS
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ORISSA HIGH COURT

MI1SC CASESFILED on :20/08/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR.JAPPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 355/2020 GRAMADEVATI THAKURANI@ GRAMA DEVATI SRI SRl SRIGOBNAARA MIMMADMYSKEE BIJE KUTHARI MANDIR ¢
RSA/176/2020

2 356/2020 GRAMADEVATI THAKURANI@ GRAMA DEVATI SRI SRI SRIGOBNAARA MIMHAMYSHEE BIJE KUTHARI MANDIR ¢
RSA/176/2020

3 452/2020 LOPAMUDRA DAS-MP U.C.MISHRA
CMP/462/2020

4 453/2020 PITAMBAR SWAIN-MP P.K.SAHOO
CMP/463/2020

5 454/2020 HARAPRIYA APARTMENT OWNERS WELFARE SOCIETY -NteY DEEP PAL
CMP/464/2020

6 565/2020 M/S.ORIENTAL INSURANCE CO.LTD.-MP ADAM ALI KHAN
FA0/634/2020

7 566/2020 SOUDAMINI KAR-MP B.SINGH
FAO/642/2020

8 567/2020 MANAGING COMMITTEE OF BANCHHANIDI GIRLS HIGH BEHIZQAMP
FAO/641/2020

9 771/2020 RAMESH CHANDRA MOHANTY -MP SROUT
BLAPL/1905/2020

10 772/2020 SUJAN BAKCHI-MP
BLAPL/10770/2019

11 950/2020 NATIONAL INSURANCE CO. LTD.-MP BIJOY DASMOHAPATRA
MACA/578/2020

12 951/2020 MANAGER (LEGAL)NATIONAL INSURANCE CO.LTD.-MP BIJOY DASMOHAPATRA
MACA/583/2020

13 952/2020 DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTBUBIRAT SATPATHY
MACA/37/2020

14 953/2020 DIVISIONAL MANAGEDR, NEW INDIA ASSURANCE CO. LSOBRWT SATPATHY
MACA/38/2020

15 954/2020 DIVISIONAL MANAGEDR, NEW INDIA ASSURANCE CO. LSOBRIRT SATPATHY
MACA/36/2020

16 955/2020 DIVISIONAL MANAGEDR, NEW INDIA ASSURANCE CO. LSOBRWT SATPATHY
MACA/38/2020

17 956/2020 THE LEGAL MANAGER (T.P.CELL), NEW INDIA ASSURANSEEIA T BBFMETHY
MACA/569/2020

18 957/2020 DIVISIONAL MANAGEDR, NEW INDIA ASSURANCE CO. LSOBRWT SATPATHY
MACA/36/2020

19 958/2020 DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTBUBIRAT SATPATHY
MACA/37/2020

20 959/2020 DIVISIONAL MANAGER,ORIENTAL INSURANCE CO. LTD.NUSG.P.DUTTA
MACA/273/2020

21 960/2020 THE DIVISIONAL MANGER, M/SNATIONAL INSURANCE GRASENTPKUMAR MAHALI
MACA/599/2020

2 9455/2020 BARENDRA KU.DAS-MP M/S.DEBABRATA RATH
WP(C)/15135/2016

23 9456/2020 NARASINGH HIAL-MP SACHIDANANDA DASH
WP(C)/20546/2020

24 9457/2020 DIPTI MISHRA-MP A.BHUYAN
WP(C)/20548/2020

25 9458/2020 RAMA NARAYANA MOHANTY-MP RUDRA NARAYAN PARIJA
WP(C)/20560/2020

26 9459/2020 RAM CHANDRA MEHER-MP AMITABH PRADHAN
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

WP(C)/20563/2020
9460/2020
WP(C)/20564/2020
9461/2020
WP(C)/459/2020
9464/2020
WP(C)/20578/2020
9465/2020
WP(C)/17085/2020
9466/2020
WP(C)/16929/2020
9467/2020
WP(C)/20587/2020
9468/2020
WP(C)/20589/2020
9469/2020
WP(C)/20591/2020
9470/2020
WP(C)/20371/2020
9471/2020
WP(C)/20595/2020
9472/2020
WP(C)/26466/2019
9475/2020
WP(C)/20622/2020
9476/2020
WP(C)/20629/2020
9477/2020
WP(C)/20631/2020
9478/2020
WP(C)/20633/2020
9479/2020
WP(C)/20636/2020
9480/2020
WP(C)/20617/2020
9481/2020
WP(C)/20637/2020
9482/2020
WP(C)/20638/2020
9483/2020
WP(C)/20639/2020
9484/2020
WP(C)/20642/2020
9485/2020
WP(C)/20645/2020
9486/2020
WP(C)/20646/2020
9487/2020
WP(C)/20647/2020
9488/2020
WP(C)/20651/2020
9489/2020
WP(C)/23988/2019
9490/2020
WP(C)/20652/2020
9491/2020
WP(C)/20655/2020
9492/2020
WP(C)/20656/2020
715/2020
ABLAPL/3527/2020
949/2020
MACA/363/2018

SWARNAKANTI SAHOO-MP

M/S. BINU INDUSTRIES-MP

UDDHABA MAHANANDA-MP

TEJRAJHOTA-MP

PRADEEPTA SANDHA-MP

NIRANJAN PRADHAN-MP

NIRANJAN PRADHAN-MP

SATYA NARAYAN BEHERA-MP

SABIR MOHAMMAD-MP

SAROJSINGH-MP

HARSHA RANJAN KHOSLA-MP

SANJAY KUMAR SWAIN-MP

RATAN KUMAR SAHOO-MP

SMITA PATTNAIK-MP

SANTOSH KUMAR MOHANTY-MP

PABANESWAR TANDI-MP

MANOJKUMAR GUPTA-MP

HEMANTA KUMAR SWAIN-MP

PARAMANANDA BAL-MP

M/S.BHARATI TELEMEDIA LTD.-MP

KABITA MAHAPATRA-MP

HARISH CHANDRA PATRA-MP

URMILA ROUT-MP

UTSABA DAS-MP

RUPESH AGRAWAL-MP

JAGANNATH BASTIA-MP

DUSASHAN BEHERA-MP

MANARANJAN CHOUDHURY-MP

HARJEET SINGH-MP

JAMBESWAR JENA @ JAMBUA-MP

M/S.ORIENTAL INSUANCE CO.LTD.-MP
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AMITABH PRADHAN

DAYANANDA MOHAPATRA

B.N.PARIDA

AMITABH PRADHAN

BAIBASWATA PANIGRAHI

ALOK KUMAR MOHAPATRA

ALOK KUMAR MOHAPATRA

ALOK KUMAR MOHAPATRA

SK.NAYAK..2

ALOK KUMAR MOHAPATRA

M/S. DEBI PRASAD DHALSAMANTA

JAMINI KANTA DAS

B.STRIPATHY..1

B.STRIPATHY..1

B.STRIPATHY..1

B.STRIPATHY..1

SANGRAMJEET SENAPATI

B.STRIPATHY..1

AJT KUMAR SAHOO

KAJAL SAHOO

JAGABANDHU SAHU

JK.KHUNTIA

JK.KHUNTIA

ABHAYA KUMAR SHARMA

PURUSOTTAM CHULI

M/S.AAKHAYA BISWAL

P.K.RATH..1

ASHOK KUMAR APAT

AJT KUMAR ROUT



58

59

60

61

9462/2020
WP(C)/10664/2018
9463/2020
WP(C)/7795/2018
9473/2020
WP(C)/6025/2015
9474/2020
WP(C)/6027/2015

PRAMOD KU.BINDHANI-MP
STATE OF ODISHA-MP
TARAK KUMAR PRAMANIK-MP

PULAK KUMAR PRAMANIK-MP
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